
q~l\i"Z
-rat???

\uQksiA-'2,‘

OFFICE OF THE DISTRICT & SESSIONS JUDGE: EAST DISTRICT
KARKARDOOMA COURTS DELHI

ORDER

The following postings/transfers are hereby made with iirimediate effect-

Name From To

Sh. Pancham
Singh Rawat

JA in Office Pool, East District.
Karkardooma Courts, Delhi.

J/\/Branch lnchargc in R & l Branch &
Purchase Cell, East District, Karkardo-ama
Courts. Delhi.

Ms. Pooja
Malhotra

JA/Branch Incharge in R & I Branch. East
District, Karkardooma Couns, Delhi.

JA/Branch lncharge in Litigation Branch.
East District, Karkardooma Courts. Delhi.

Ms. Pooja Rani PA in the Court of Sh. Vikas Garg, District
Judge-O5, East District, Karkardooma
Courts, Delhi.

PA in Office Pool, East District,
Karkardooma Courts. Delhi.

Ms. Khushboo PA in Office Pool. East District,
Karkardooma Courts. Delhi.

PA in the Court of Sh. Vikas Garg. District
Judge-05. East District, Karkardooma
Couns, Delhi.

Sh. Ram Gopal
Sharma

JA/Ahlmad in the Court of Ms. Ruby Alka
Gupta ASJ-05. East District, Karkardooma
Courts, Delhi.

JA in Nazarat Branch, East District,
Karkardooma Courts, Delhi.

Sh. Kamal
Kishore

JA in Navarat Branch. East District.
Karkardooma Courts. Delhi.

.lA»‘/\hlmad in the Court of Ms. Ruby Alka
Gupta ASJ-05. East District, Karkardooma
Courts, Delhi.

Ms. Parvati Joshi Peon in Computer Branch. East District,
Karkardooma Courts. Delhi.

Orderly/Peon in Admin & R & I Braflch.
East District. Karkardooma Courts. Delhi.

Sh. Lalit Sehgal Orderly/‘Peon in Admin & R & l Branch,
East District. Karkardooma Courts, Delhi.

Orderly/Peon in the Coun of Sh. /\l"-'ll'l(l
Dev. JMFC. East District. Karkardooma
Courts, Delhi.

Sh. Prashant Orderly/Peon in the Court of Sh. Arvind
Dev, JMFC, East District, Karkardooma
Courts, Delhi.

0rderly='Peon in the Court of Sh. Sushan:
Changotra. AS] (FTC), East District,
Karkardooma Courts, Delhi.

Sh. Monu Maan Orderly/peon in the Court of Sh. Sushant
Changotra. ASJ (FTC), East District.
Karkardooma Courts, Delhi.

Peon in Computer Branch. East District,
Karkardooma Courts. Delhi.

Ms. Savita Peon in .ludge’s Library, East District.
Karkardoom Courts. Delhi.

Peon in Office Pool. East District,
Karkardooma Courts, Delhi.

Note: Non-compliance of the above directions or immediately proceedings on leave shall be viewed
seriously and the official is liable for suitable disciplinary action.

Ms. Sarika JA/Branch lncharge, Purchase Cell & Litigation Branch is posted as dealing assistant ;n
Purchase Cell. i~»~/~
The Offieial at Sl. No. IQ (of conservatory staffcadrc) has been posted as orderly on an interim basis
and this doesn't bestow any right upon her viz. change of cadre and she shall continue to lg treated
as in cadre in which she has initially appointed. f _//

\ _ /',;q\‘”'\., V. J,/st \_'
(sure)-t(JAIN)

Principal Distltiet & Sessions Judge
East District, l(KD Courts. Delhi
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